5693 Written Answers

Ind:an citizens abroad, They take up
such cases with the local Govern-
ment as and when necessary,

Masant COMMITTEE

*733. SHRI NIREN GHOSH: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to
state:

{(a) whether a departmental Com-
mittee viz., Masani Committee was
appointed to go into the programme
and service structure of the All India
Radio; and

(b) If so, what are the main re-
commendations of the Masani Com-
mittee?

THE MINISTER OF INFORMA-
TION AND BROADCASTING
(SHRI K. K. SHAH): (a) and (b)
Yes, Sir. A Departmental Group
Committee was set up for examining
the staffing pattern of regular staff at
the various AIR Stations excluding
the engineering sector but including
the staff artists, and the amalgama-
tion of the production and program-
me staff, The Committee has submit-
ted an interim report for considera-
tion of the Ministry. The suggestions
are under examination in the Minis-
try.
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+[INDIANS, ARRESTED DURING INDO-PAK
CONFLICT

*734. SHRI V. M. CHORDIA: Will
the PRIME MINISTER be pleased to
state:

(a) the date on which 53 out of 553
Indian citizens arrested by Pakistan
during the Indo-Pak confiict, who had
not been released uptoc May, 1966,
were released;

(b) if they have not been released,
what steps are being taken to get
them released; and

(¢) what is the outcome of these
efforts?]
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+[THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) to (c) Requisite infor-
mation and the latest position in the
matter is being ascertained from our
Missions in Pakistan and the con-
cerned State Governments.]

RESETTLEMENT OF TIBETAN REFUGEES

*735. SHRI BRAHMANANDA
PANDA: Will the PRIME MINISTER
be pleased to state:

(a) the amount so far spent on re-
settlement of Tibetan refugees in In-
dia in each camp.

(b) whether any of these refugees
hage applied for Indian citizenship;
an

(c¢) it so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL APF.
FAIRS (SHRI SURENDRA PAL
SINGH): (a) The total amount spent
on the resettlement of Tibetan refu-
gees up to 31st March, 1967, is appro-
ximately Rs. 5.5 crores. This inelu-
des Rs, 146 crores spent on edu-
cation, The details separately for
each camp are being collected and
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